
GOVERNMENT OF MEGHALAYA 
LAW (B) DEPARTMENT 

***** 

NOTIFIC ATION 

Dated Shillong, the 28th March, 2023 

No. LJ (B) 48/2020179 - In the interest of pub li c service and ill exercis of tile powers 
confe rred by sLl b-section (2) of section 20 of the ode of Criminal Proced ure 1973 the 
Govemor of Megha la a is pleased to appo int Shri. P teI' Tremi Passah, MC , as the 
Additional District Magistrate within East Khasi Hills District with immediate effect and 
until further orders. 

Memo No. LJ (B) 48/2020179 -A, 
Copy forwarded to:-

~C111't1h( 
(S.K. Sangma), 

Deputy Secretary to the Govt. ofMeghalaya, 
Law (B) Depaliment 

*** 

Dated Shillong, the 28th MaI'ch, 2023 

1. The Additional Deputy Commissioner, East Khasi Hills District, Shillong with 
reference to your letter No. KCR.2011190/205/69, dated 21.03.2023 . 

2. The Director of Printing & Stationery Meghalaya, Shillong for publication of 
Notification in the Meghalaya Gazette. 

~ . ~~]el & A.R. (A) Department for information. 
~O ~Data Entry Operator) Law (A) Department for uploading the Notification in the 

Law Department website. 

By order etc., 

Deputy Secretary to the Govt. ofMeghalaya, 
Law (B) Department. 

*.". 


